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Repori of Indlan Trade Delegation on
Basic Chemicals

2797, Bhri Shree Narayan Das: Will
the Minister of C ce be pl d
to state;

(a) whether the Indian Trade De-
legation sponsored by the Basic Che-
micals, Pharmaceuticals and Soaps
Export Promotion Council has submit-
ted any report after visiting some of
the Eastern and South Eastern coun-
tries;

(b) if so, the important suggestions
and recommendations made therein;
and

(c) whether the suggestion to esta-
blish show rooms in places like Tokyo
and Osaka has been accepted?

The Minister of Commerce (Shri
Manubhal Shah): (a) Yes, Sir.

(b) A y of the r d
tions of the Delegation is given below:

2795.

LLIC

SUMMARY
1. Indian Exporters should utilise
the presence of Indian over-
seas for the purpose of step-
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Ping up export to countries

like Thailand,  Hongkong,
Japan, Malaysia, Australia &
Ceylon,

2. Farilitles for long-term credit
should be given to exporters.

Indian Exporters should pool
their resources & appoint one
sole agent for each of the
areas visited by the Delega-
tion.
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4. Indian exporters should en-
sure that the quality of their
exports is good, the priceg are
reasonable and the delivery is
according to schedule.

5. Technical representatives
should be appointeq in for-
eign countries.

6. Steps should be taken for quick
remittance of commission to
foreign importers.

. Joint ventures should be set up
in Thailand, Malaysia, Aus-
tralia & Ceylon.

. Hongkong should be considered
as the principal target for our
export-activities in view of
its suitability as a storage &
distribution centre, as also its
being a free market,
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Possibilities of supplying goods
with brand names of foreign
importers should be consi-
dered.

10.

N v 1 jionsg should
be sought in Australian Tariff
regulations, which are in
some cases detrimental to

the entry of Indian goods.

11. Packaging of Indian export
goods should be improved,

Various media of publicity
should be utilised.

12,

(¢) The Delegation did not sugge‘st
the setting up of show-rooms in
Tokyo and Osaka.





